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Plan and steps taken in this direction 
are as follows:-

(i) Intensive riee CUltivation pro· 
gramme has been taken up undc:.r 
the Intensive Agricultural DIstrict 
r ~r mm  in Raipur District in 
Madhya Pradesh, Shahabad District 
in Bihar, Thanjavur DJ.>\:i..t ill 
Madras, West Godavri District in 
Andhra Pradesh, Allepy and Pal-
ghat District in Kerala, Bhandara 
Dis!.rict in Maharashtra, S.lmbal· 
PUr District in Oris'!3, Burdwan 
District in West Bengal, Mardya 
District in Mysore and Cad.ar Dis-
trict in Assam. 

(ii) A package of improved prac-
tices will be taken up in forty im-
portant rice growing til ~ri t  1>"3-
sessing high potentiality for in-
creasing rice prod Llctlon. 

(iii) Japanese method of paddy 
cultivation will be furt.her popUla-
rised. 

(iV) The demonstration centres 
at Ranagihat (Nadia District, West 
Bengal), Chakuli (Sarr.blpur D\5-
trict, Orissa), Arrah (Bihar) and 
Vyara (Surat Distt-it, Gujarat) 
opened in collaboration with the 
Government of Japan will be uti-
lised for giving training to selectEXl 
farmers and extension WU! kCI's in 
the U$e of Japanese impJemt!nts 
and technique for rice cultivation. 

Travel Concessions to Foreign Students 

1395. 

I Shri Dhaon: 
L Shri B. P. Yadava: 

f Shri Bishanchander Shri P. C. Borooah: 
Seth: 

Will the Minister of aaUways be 
pleased to state: 

(a) whether Railway travel con003-
sions to parties Of foreign &1.udents 
have since been reviVed; and 

(b) if so, sinCe when and the parti-
culars thereoU 

The Deputy Minister In the MI"I!'try 
01 Railways (Shri S. V. R;lmaswamy): 
(a) Yes. 

(b) From 1-11-1963, stud"llts of 
educational institutions of foreign 
countries when travellillg in pRrties of 
not less than 15 (excluding escorts) 
and foreign students smdyiJ,g .in 
India when travelling fol' educational 
purposes to visit historical or other 
places of importanee during vacation, 
are granted the conCession of firgt 
class travel on payment of second 
class mail fares, second l ~ travel 
on payment Of third class mail fares 
and third class travel on half third 
class mail fares. 
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Over-bridge at Motihan RaUway 
Station 

1397. Shrl Bibbuti l\liahra: Will the 
Minister of RaUwaYIl be pleased to 
state: 

(a) whether it is a fact that a pro-
posal to construct an over-bridge at 
Motihari Railway Station (NER) is 
under co.nsoideration tor a lolli time; 
and 
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(.b) if SO, the steps Government con-
template to take to expedite its con-
struction? 

The Deputy MinL'Iter in the MiDia-
try of Hallways (Shri S. V. Rama-
swamy): (a) and, (b). As the State 
'Government has not agreed to bear 
the cost of construction of 1!he foot 
·over-bridge for the use of the public, 
the proposal has been dropped. 

Travelling Ticket Examiners 

1398. Shri M. S. Murti: 
'Minister Of Railways be 
. state: 

Will the 
pl£'ased to 

(a) whether it is a f!Jct that Travel-
ling Ticket Examiners arc empowered 
to issUe tickets and permit passengers 
to travel in trains: and 

(b) if so, whether this system is in 
vogue in all zonal Railways? 

The Deputy Minister in the Ministry 
of Railways <Shri S. V. Ramaswamy): 
(a) Travelling Ti ~t Examiners are 
not empowered to issue ordinary 
tickets or to permit· passengers to 
travel in trains without proper tickets. 
'They are, however, authorised to issue 
excess fare tickets in l.hp. following 
'cases; 

(i) on the authority of "Certificate 
of permission" obtained by 
passengers from Guards of the 
trains; 

(ii) when a passenger wants to 
extend his journey; 

(iii) when a passenger desires to 
change to a higher class; 

'(iv) when a passenger voluntarily 
infarms the Travelling Ticket 
Examiner of his inability to 
purchase ticket; 

(v) when a passenger is detected 
travelling without a ticket or 
with an improper ticket. 

(b) Yes. 

Rice IUld Paddy Trade with NeJ181 

1399, Shrimatl Renuka Ray: Will 
the Minister of Fond and Arrlc1loltllre 
be pleased to state: 

(Ol) whether it is a fact that trade 
in rice and paddy between Napal &nil 
India is 1n !)(! p!al''''l on a Govenunell-
tal i~: "lid 

(b) if so, Whether any details have 
been worked out? 

The Minister of state in the Minil-
try of Food aDd ArrlcuUure (SlId. 
A. M. Thomas): (3) and (·b). Th. 
matter is under consid'?ration • 

Woman Social Education Organlllel' 

1400, Shri Balakl'isl111an: Will iRe 
Minister Of Community DnelGplDfat 
and Cooperation be pleased to state: . 

(a) whether Government are consi-
dering to abolish the post of wom •• 
Social Education Orr,aniser; and 

(b) if so, the reason tJlt'refor? 

The Deputy Minister in tbe Minifilr' 
Of Community Development and Ce-
operation (Sbri Shyam Dhar Misra): 
(a) No such proposal is under the co.-
sideration of the Governmt'nt of India. 

(b) Does not arise. 

Casual t'V orkerz; 

1401. Shri A. P. Sbarma: Will the 
Minister of Railways be pleased • 
state: 

(a) whether it is a fact that his 
Ministry is payin'g lesser rate of da1JF 
wages to their casual v\,orkers tha 
paid by other uru:l.ertakings and estab-
liShmen¢s of Central Government in 
the same area to the tasual workel's 
employed by them; and 

(b) if so, the reason therefor? 

The Deputy Minister in the MiDis-
try 'of Hallways (Shrl S. V. Rama-
swamy): (a) and (bl. Nonnally 
there is no difference 1;.etween the 




